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Madam,

Ref

T E U ATI HI UR AT GU AH TIH
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

.vr o4 l0tL3
Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Shabnom Choudhury,
District & Sessions Judge,
Bajali, Pathsala.

A
Dated Guwahati, the ZS Odober, ZO24.

Commuted leave.

Your letter No. DJ / B N I 2024 I 1206 dtd. 2t. 70.2024.

Yours faithfully,

etl-
JT. REGISTRAR (VIGITANCE)

.VII- lo4t200 I l0{ ro s-d g I .da ,25-lo-1oL\

The Principal Accountant General (A&E), Assam, Beltola. Guwahati_2g, forinformation.

-/
The Project Manager. Gauhati High Court.

With reference to the above, I am directed to inform you that your prayer forcommuted reave w'e.f' 2r-ro.2024 to 16.11.2024 (suffixing 17.11.202;), aronl wittrstation reave permission from the morning or zr,ro.zoza ti, the morning ofl8'lt'2o24 has been granted, subject to submis]ion of your reave apprication in prescribedformat as welr as your Leave Admissibirity Report. rurther, you are arowed to hand over thecharge of your court and office to the civir Judge (sr.Div.), Bajari before proceeding on reave.
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JT. REGISTRAR (VIGILANCE)
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